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Report by CW.P.C. to UN. Seminar

on Safe Water Supply to Rural
Population

1071. SHRI B. S. BHAURA: Will the
Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether the Central Water and
Power Commission has submitted a
report to the U.N. Seminar on mini-
mum safe water supply to India’s rural
population; and

(b) if so, the main features there-
of?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BALGOVIND
VERMA): (a) and (b). The Adviser,
Public Health Engineering of the
Minisrty of Health contributed an
article entitled “Progress of Com-
munity Water Supply in India” to a
souvenir brought out by the Central
Water and Power Commission on the
occasion of the recent United Nations
Seminar on Water Resources Adminis-
tration.

The author has assessed that
Rs. 1,800 crores may be needed to
cover the whole of rural India with a
minimum safe water supply; and that
Rs. 4000 crores may be needed to pro-
vide water supply and sewerage facili-
ties to an optimum level to the entire
urban population.

Narmada River Water Disputes

1072. SHRI K. S. CHAVDA:
SHRI PRABHUDAS PATEL:
Will the Minister of IRRIGATION
AND POWER be pleased to state:
(a) the present stage of the Narmada
river water dispute; and
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(b) when the matter is likely 1o be
finalised?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BALGOVIND
VERMA): (a) and (b). The dispute
relating to the Narmada water
amongst the States of Gujarat,
Madhya Pradesh, Maharashtra and
Rajasthan had been referred to the
Narmada Water Disputes Tribunal in
October, 1969 for adjudication. While
the adjudication proceedings were in
progress, the Chief Ministers of the
four States met in July, 1972, and felt
that development of Narmada should
no longer be delayed in the best re-
gional and national interests and
agreed to the settlement of the dis-
putes connected with this river by
mutual agreement and with the assist-
ance of the Prime Minister of India.
The Chief Ministers have agreed that
Rajasthan and Maharashtra would
have 0.5 and 0.25 million acre feet
respectively of Narmada water for
use in their territories and would abide
by the decision of the Prime Minister
in regard to the allocation of the
balance water between Madhya Pra-
desh and Gujarat and in regard to the
height of the Navagam Dam proposed
by the Government of Gujarat.

The award of the Prime Minister is
likely to be given soon. Thereafter
the Chief Ministers will meet and
finalise the arrangements for the
power generation and its distribution.

Rural Electrification in States

1073. SHRI K. S. CHAVDA:
SHRI D. K. PANDA:
Will the Minister of IRRIGATION
AND POWER be pleased to state:

(a) the progress with regard to
rural electrification made so far in the
different States; and

(b) the criteria for considering a
village as electrified and whether by
this criteria there is any State which
has achieved 100 per cent rural elec- ¢
trification?





